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THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): Mr.
Speaker, Sir, I am making this statement on the status of implementation of
recommendations contained in the Sixth and Tenth Reports of Standing Committee on
Agriculture in pursuance of direction 73A of the hon. Speaker, Lok Sabha issued vide
Lok Sabha Bulletin-Part-II, dated September 01, 2004.

The Standing Committee on Agriculture examined the Demands for Grants of
the Ministry of Agriculture, Department of Agricultural Research and Education
(DARE) for the year 2004-05 and presented their Sixth report based on the Action
Taken by the Government on the Recommendations/Observations contained in the
Second Report of the Standing Committee on Agriculture (2004-05). This Report was

presented to the Lok Sabha on 2" March, 2005 and the same was laid in the Rajya
Sabha on the same day. The Committee have accepted the Replies of the Government
to their recommendation Nos. 1,2,3,5,7 and 10 of the Second Report. The Committee
did not accept the Replies of the Government to their Recommendation Nos. 4,8,9 and
11. Further, the Committee still awaits the final Reply of the Government to their
Recommendation No.6. Hence, the Department has furnished the Further Replies of

the Government to all these Recommendations in the Action Taken Report.

All these recommendations of the Committee have been considered and
accepted in this Department of the Ministry of Agriculture. The action as proposed by

the Committee has already been taken/initiated on all

* Also placed in Library. See No. LT 3751/06

recommendations. The details of recommendations/Comments of the Committee and



Action/Further Action taken by the Government are enclosed in Annexe-I.

Further, the Standing Committee on Agriculture examined the Demands for
Grants of the Ministry of Agriculture, Department of Agricultural Research &
Education (DARE) for the year 2005-06, and presented their Tenth Report to the Lok

Sabha on 20t April, 2005 and same was laid in Rajya Sabha on the same day. The
Department in the Ministry of Agriculture has prepared the Replies of the Government
and furnished to the Committee. The Committee have considered the Replies of the
Government to their Recommendations.

All the Sixteen recommendations of the Committee have been considered and
accepted in this Department of the Ministry of Agriculture. The action as proposed by
the Committee has already been taken/initiated on all Recommendations.

The details of the Recommendations of the Committee and the Replies of the

Government are given in Annexe-II.

MR. SPEAKER: Well, I wish to compliment the Minister for this statement.

... (Interruptions)
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MR. SPEAKER: Please, please. We come to Item No.13.

... (Interruptions)
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MR. SPEAKER: Please sit down.
... (Interruptions)

MR. SPEAKER: I have not said that I will not allow. I have not said that. Please see
the List of Business. After Question Hour and Papers laid, we shall continue with the
Discussion under rule 193 and the hon. Prime Minister is to reply. We have all agreed
to that.

... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA (SOUTH DELHI): Sir, Calling Attention too.
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MR. SPEAKER: Shri Salim, I have not rejected the chance to you,

... (Interruptions)
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MR. SPEAKER: When the hon. Prime Minister has to reply to a very important
discussion, it is not correct to do like this.

... (Interruptions)
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MR. SPEAKER: Nothing will be recorded.



(Interruptions) ... *

MR. SPEAKER: For the time being, it is enough.
... (Interruptions)

MR. SPEAKER: Hon. Members, please go to your seats. Otherwise, 1 will name you.
... (Interruptions)

MR. SPEAKER: Hon. Members, there are many issues on which there are definite

views of different political parties. We should respect each other’s views.

... (Interruptions)
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@R & 96, YU o B9 & 91€  this matter will be taken up and the hon. Prime Minister

would reply. Can we not give the hon. Prime Minister and the hon. Leader of the

Opposition the chance to speak?
... (Interruptions)
MR. SPEAKER: Nothing will be recorded.
(Interruptions) ... *
MR. SPEAKER: Hon. Members, please go to your seats. Nothing 1s being recorded.
(Interruptions) ...*
MR. SPEAKER: You give me the names of Members who are shouting.

... (Interruptions)



e Not Recorded.
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MR. SPEAKER: Hon. Members, please go to your seats. Nothing is being recorded.

(Interruptions) ...*

AL RS @ Sl AT W 7el 907, 39 A and all his conduct,] will send it to

the Privileges Committee.

... (Interruptions)
MR. SPEAKER: Please sit down.

... (Interruptions)
MR. SPEAKER: It is a shameful behaviour.

... (Interruptions)
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MR. SPEAKER: 1 will send to every hon. Member a cassette of today’s performance
here. You will see tomorrow what is there. It is a shameful behaviour.

... (Interruptions)
MR. SPEAKER: You cannot decide. I will decide.

... (Interruptions)
MR. SPEAKER: It is a shameful behaviour.

... (Interruptions)

MR. SPEAKER: I am sorry Mr. Salim, you are not doing justice to yourself.



... (Interruptions)
MR. SPEAKER: Yes, Item No.13, hon. Prime Minister.

... (Interruptions)

. NotRecorded.
MR. SPEAKER: You will see tomorrow. If you have little time, see the cassette that |
will send to all of you. The country has seen you, how you have behaved.




